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(iii) DeaJiD, in antiquities to be 
restricted to licensed dealers; 

(iv) Restriction on export or antf· 
qui tics; 

(v) Postirg of armed luards in some 
of tbe important Centrally 
protected monumentl including 
Jagesbwer and Baijoatb in District 
A Imora, Uttar Pradesh, aod 
museums under the control of the 
Archaeological Survey of India in 
addition to tightening of watch 
and ward arrangements; and 

(vi) Con'struction of sculpture-sheds to 
house loose and uncared for 
sculptures, their documentation 
and e,tablishment of site museums. 

Co.truction of a College Building at 
Lobagbat (Pltboraaarb, U.P.) 

2445. SURI HARISH RAW AT: Will 
tbe PRIME MINISTER be pleased to 
state: 

(a) whether his Ministry bas received 
for approval a proposal under the Forest 
(Conservation) Act regarding the ,construc· 
tion of a college building at Lohagate 
ePithoralarh, U.P.); and 

(b) if so, the time by which necessary 
approval will be accorded to this proposal? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI VIR SEN) : <8> Yes, Sir. 
A proposal was rCC1=ived from the: State 
Government of Uttar Pradesh on 21-2-1985, 
aeekina prior approval under the Forest 
(Conservation) Act, 1980 for diversion of 
3.86 ba of forest land to con.truct a 
Government Degree Coiicge at Lohlgbat 
in Pithoragarh distrjct. 

(b) Ctrtairi essential details and 
clariflcalioDs were sou_hi from the State 
Governmeot OD 2 .. 3-1985. whicb have not 
~OD' received., 
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. : '24-H~ 'SS.' , CHfNTAMANI JBNA: 
Will thl :PR·JMI :N'JUSTB*:be ,t'.Jfd' to 

(8) wha t j. the India', Nuclear Pro-
grammo at preseot; 

(b) steps being taken to develop nuclear 
energy in the country for its internal use; 
and 

(c) the details of foreigD assistance 
being received in this regard? 

THB MINISTER OF STATE IN THB 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT. ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRf SHIVRAJ V. PATIL): (a) to 
(C). The primary purpose of India '8 nuclear 
programme, which began in the forties is 
to develop, controJ and use atomic energy 
for the welfare of the people of India and 
for otber peaceful purposes. India presently 
has S nuclear power reactors operational 
and aims at installing 10,.000 MWe of 
nuclear power generating capacity by the 
year 2000. Research and developmen t on 
various aspects of nuclear technology and 
science continues apace. As a result of 
this research several materials and.alloys 
for electronics. nuclear industries, etc. 
have been developed. India is the third 
country in the world to produce beryllium. 
RadioisotC'pes are presently being used in 
medical, industrjal and agricultural uses." 
In addition, a series of industrial pla'nts 
have been aet up to provide the necessary 
inputs to the nuclear power programme 
such as fuel and heavy water. 

R.esearch work on particle accelerators, 
bot plasma. low temperature fusion, 
Jasers. etc. the technologies of the 21st 
century, will be further developed at the 
newly established CCentre for Advanced 
Technololies' a t Indore. 

Ind;a is one of the few countries in 
tbe world with an entirely indigenous 
nuclear fuel cycle and capable or desianins. 
operating. fuelling and maintaining nuclear 
power reactor. OD ber own. 

Health Hazard Ia EleetroDks Iud.lt.., 

2441. SBRI CHINTAMANI lENA: 
Wi II the PlUMB MINISTER be pleased to 
Itate ; 



tbe workers especially women are facina 
health hazard in the electronics indu~try; 

(b) if so, the details thereor; and 

(c) what measures Government propose 
to take for tbe safety of the workers 
workins in electronics industry and 
especially for women working there? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI SHIVRAJ V. PATIL) : la) and (b). 
According to the press report appearing in 
the daily Swatantra Bh:uat of Lucknow 
dated 7th November, 1983 based on an 
article entitled "Health Hazards in the 
Electronics Industry" in the August 8, 
1983 issue of Industrial TfJxicology Bulletin 
published by Industrial Toxicology Research 
Centre (ITRC) Lucknow, materials which 
are adversely effecting the health of 
workers in electronics industry are: lead. 
cadmium. actimony, zinc. etc. 

A study of that article indica tes tbat 
it is basically a review of foregin literature 
on the types of occupational health hazards 
which arise in the electronics industry of 

'" highly and densely industrialised countries 
like the USA and Canada. These may 
not in aJJ cases be direcfly applicable to 
our eJectronics industry. 

(c) Industrial Toxicology Research 
C~ntre (lTRC), Lucknow have undertaken 
a study !survey of some selected electronic 
units to: 0) ~.YamjDe the c;(jstjng Dorms 
as well as rules/regulations in regard to 
health hazards in the electronics industry; 
and (ii) suggest/formulate new norms for 
adoption. The study/survey is expected to be 
completed by December. 1 Q8S. The findings 
of tbis surv:y will 8uide Government in its 
fuoture decisions on tbe subject. 

Walkout of Pilots In Bomb.)' 

2448. SHRI 0.0. SWELL: Will tbe 
Minister of TOURISM AND CIVIL 
AVIATION be pleased 10 state: 

(a) whether pilots of Air India flight 

their jot. 10 Bombay 00 June 29 because 
their duty hours wero O'VOr, wbile lortio, 
out of I~curity was still on; and 

(b) whether any action was taken 
elainst the pilots? 

THB MINISTBR OF STATB IN THB 
MINISTRY OF PERSONNBL AND 
TRAINING. ADMINISTRATIVE RB .. 
FORMS AND PUBLIC GRIBVANCBS 
AND PENSION AND IN THE DEPART-
MENT OF CULTURE (SHRI K P. SINGH 
DEO) : (a) During the intensive security 
check which took a Jot of time. the flight 
duty time or the crew OD duty was over 
and therefore. they could not undertake 
the ftiaht. Arrangements were made to 
operate the fti,bt by a standby crew. 

(b) Because the Pilots' duty time was 
over, the question of tski.nll actioD against 
the Pilots dicJ not arise. 

Agrement "ltb USA lor Expansloa of 
Satellite Data Esdlanges 

2449. SHRI O. O. SWELL: Will the 
PRIMB MINISTER be pleased to state: 

(a) whether India and tbe USA have 
alre"d to expand satellite data exchanges 
for improved weather forecasting and other 
purposes; 

(b) whether America's Aeronautical aad 
Space Agency (NASA) bave.agreed to 8y 
an Indian made narrow band camera for 
shuttle imaafnl of India'l raiD forests; aod 

(C) tbe possibilities of our collaboration 
with the USA in weatber related tech-
Doloaies ? 

THE MINISTER OF STATB IN THE 
MINISTRY OF SCIENCE AND TBCH. 
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DBVELOPMBNT, ATOMIC 
BNERGY, SPACE AND BLBCTRONICS 
(SHRI SHIVRAJ v. PATIL): (a) '10 ·(t). 
J;>urin, tbe re~Dt meetin.s between the 
Cbairman, ISttO aCd the Adminl.tratbr, 
United Statu Natlooal ActODIUtlca aDd 
SPUt Ad.iai"t.',k,a,(NA&t\).a • .,. other 
matten.... ,-rat.. 'an." '.,Ito-




